SCHEDULE-II
[See Rule 3(2)]

Form 1
List of cases e-filed during the month

JUNE, 2022

Sr. Court District Case No. Petitioner Advocate Advocate Advocate Date of Date of e-
No. Name Vs. Mobile E-mail Id | Registration filing
Respondent Number
Name
1) 2 (3) (4) 5) (6) (7) (8) ) (10)
1 Sr. Civil Judge (Commercial Khurda NIL NIL NIL NIL NIL NIL NIL
Court), Khurda at
Bhubaneswar
2 Sr. Civil Judge (Commercial Cuttack NIL NIL NIL NIL NIL NIL NIL
Court), Cuttack
3 Sr. Civil Judge (Commercial Ganjam CS Canara Bank Sri M.Ram 9556566005 NA 24.06.2022 24.06.2022
Court), Berhampur 03/2022 Vs. Snehee Mohan Rao
Disposables
4 Sr. Civil Judge (Commercial | Sambalpur NIL NIL NIL NIL NIL NIL NIL
Court), Sambalpur
Form 2
List of cases in which e-payment of Court fees was made during the month
Sr. Court District Case Petitioner Name Vs. Advocate Date of Date of e-
No. No. Respondent Name Registration payment of
Court Fees
€)) () 3) “) (6) (6) (@) )
1 Sr. Civil Judge (Commercial Court), Khurda NIL NIL NIL NIL NIL
Khurda at Bhubaneswar
2 Sr. Civil Judge (Commercial Court), Cuttack NIL NIL NIL NIL NIL
Cuttack
3 Sr. Civil Judge (Commercial Court), Ganjam NIL NIL NIL NIL NIL
Berhampur
4. Sr. Civil Judge (Commercial Court), Sambalpur | NIL NIL NIL NIL NIL
Sambalpur




List of cases in which Electronic Service of Process has taken place during the month

Form 3

Sr. Court District Case No. Petitioner Name Vs. Advocate Date of Date of Electronic Service of
No. Respondent Name Registration Process
€)) (2) 3) (4) (5) (6) (1) (8)
1 | Sr. Civil Judge (Commercial Khurda NIL NIL NIL NIL NIL
Court), Khurda at
Bhubaneswar
2 | Sr. Civil Judge (Commercial Cuttack NIL NIL NIL NIL NIL
Court), Cuttack
3 | Sr. Civil Judge (Commercial Ganjam NIL NIL NIL NIL NIL
Court), Berhampur
4 | Sr. Civil Judge (Commercial Sambalpur NIL NIL NIL NIL NIL
Court), Sambalpur
Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Name Court No. Case Type Case Count (No. of cases
No. randomly allocated)
1) (2) (3) ) (5) (6) (7)
1 Sr. Civil Judge (Commercial Court), Khurda NIL NIL NIL NIL
Khurda at Bhubaneswar
2 Sr. Civil Judge (Commercial Court), Cuttack NIL NIL NIL NIL
Cuttack
3 Sr. Civil Judge (Commercial Court), Ganjam NIL NIL NIL NIL
Berhampur
4 Sr. Civil Judge (Commercial Court), Sambalpur NIL NIL NIL NIL
Sambalpur




Form 5

List of cases in which Case Management Hearing was held during the month

Sr. Court District Case No. Petitioner Name Vs. Advocate Date of Date of Case
No. Respondent Name Registratio Management
n Hearing
€)) () 3) (4) (6) (6) (7 )
1 Sr. Civil Judge (Commercial Court), Khurda NIL NIL NIL NIL NIL
Khurda at Bhubaneswar
2 Sr. Civil Judge (Commercial Court), Cuttack C.S. III 366/17 CBI Vs. Basant Kr. Sri R. Sahu 21.01.2017 23.06.2022
Cuttack Sahu
3 Sr. Civil Judge (Commercial Court), Ganjam CS 266/2020 M/s. B.B. Traders Vs. Sri L.N. Paty 01.10.2020 24.06.2022
Berhampur Fortune Metals Ltd. Vs. Sri Bijaya
Mohanty
CS 151/2021 Smt. Malati Pattnaik Sr1 B. K. Palai 19.03.2022 02.07.2022
Vs. Punam Das & Vs. Sri F.M.
Others Pattnaik
4 Sr. Civil Judge (Commercial Court), | Sambalpur NIL NIL NIL NIL NIL
Sambalpur
Form 6
Contested commercial cases disposed during the month
Sr. Court District Case Petitioner Advocate Date of Whether Date of | Days for | Nature of Date of No. of Act
No. No. Name Vs. Registrati | Urgent Relief | Decision | disposal Disposal executio days for Section
Respondent on was sought (Contested n of execution
Name and Pre- / Settled) decree of decree
Institution from date
Mediation did of decision
not take place
(Yes/No)
@ @ 3) () (6)) (6) (@) ® (€)) 10) a1 (12) 13) 14
1 Sr. Civil Judge Khurda NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
(Commercial
Court), Khurda
at Bhubaneswar
2 Sr. Civil Judge Cuttack C.S Balaji Fly 1.N.K. Sahu | 16.03.2021 Nil 30.06.22 | 150 days | Contested
(Commercial (I1T) Ash Bricks 2.S. Behera
Court), Cuttack 327/ V. Amar
21 Bikash
Mohapatra
3 Sr. Civil Judge Ganjam CS Sri Sri Raja 16.09.2020 No 28.06. 1 year Contested U/o
(Commercial 245/ Prahallad Lalit Mohan 2022 9 months VII-R-1
Court), 2020 | Choudhury Vs. Sri CPC
Berhampur Vs. The Jogeswar
Land Purohit




Acquisition AGP
Officer,
Ganjam &
others
4 Sr. Civil Judge Sambalpur NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
(Commercial
Court),
Sambalpur
Form 7
Summary of Commercial Cases during the month
Sl Court District Total number of cases | Total number of cases | Total number of cases | Total number of cases | Remarks
No. pending (on the 1st day | instituted during the | disposed during the | pending at the end of
of the month) month month the month
(1) 2) 3) 4) ) (6) (7 Commercial
1. Sr. Civil Judge Khurda 2614 Instituted- 57 10 3634 cases having
Cgiigméiiiéa Received on transfer-973 pecuniary value
at Total-1030 of rupees more
Bhubaneswar
2. | Sr. Civil Judge | Cuttack 1281 93 07 1367 than 5 lakhs
(Commercial
Court), Cuttack
3. Sr. Civil Judge Ganjam 255 01 03 253
(Commerecial
Court),
Berhampur
4 Sr. Civil Judge | Sambalpur 413 01 09 405
(Commerecial
Court),
Sambalpur
TOTAL 4563 1125 29 5659




